STAYHE P IR H Igd 1 JISY SAR M &1 H I77eb IR | SATET 8] el dradl, 4l
DI 3 AR & IR H AT © - 918 g8 901 Siic! W™l /ISR TSI 81, d1e National Rural
Employment Guarantee Scheme g - I Al ?ﬂTrFlTQ IR B GT A SATGT employment
generate 1 & o7 & 99RI TRAY €1 HEIGY, skill development & IR H AT AERT T BTl
SHS G H JASCINEST DI upgrade THIT ST I8T 21 8 T80 Al AMECIBMSS DI Ifedld MR
UTsde USRI H HRA B BIRIY B I8 T §9d 3feldr 89 Skill Development Initiative
Scheme @1 At o1 %7 &l Nearly, Rs. 500 crores is kept to take up this Skill Upgradation
Programme effectively. ST&1 el q3ﬁjob losses B & %, ITP HeY H exact figure ar =&t ﬁ-lﬂ‘rﬁ,
Afh &9 3 9 H BIRPT B T © - I8 BIFR I B, Heavy Industry A 81 T Small Industry 1
T labour bureau BT - ARI fTRT SR RITHT 81 AHIT, 9 HEE § 8F BIFRT B fF job
losses Dl BH B Teb| 3‘\‘@5 3JTTdT Social Security for Urban Poor %Elﬁﬁﬁ.%ﬁ. R St 3 w1
o S Xl TRAT H TTaHT National Rural Employment Guarantee Scheme TS 8, ST &1 9
ore” # o BT AN T2 S 2T 2, 9P IR H Bis+d fSurcie g | fawm s\ wiifes
I8 A ST 991 &, i financially fHT 91sT 4 IS8T Fahdl &, $P IR H H $© 8] Hel
TTEAT g1 IMYD! ST $2@T &, AT Sl d18d &, a9 b dae H saR) Al 981 $87 51 W IR
unorganised sectors & I Y Ta=He BT B XET B, SN I @Ry 9] AT 8, T8
THIMT BT B Tl TSI BH | HH 53 ARG FIC HIed & ol 9ga o Wl weed & Sl 57! o
EREEE] They are not owning it and this is a very sad affair. Wﬁﬁ?ﬁmﬁﬁﬂﬁﬁm
el EﬁTﬁ, WRE SHPT BIIGT ST DI PIRTET TET T o employees BT T unorganised
workers 1 SHHT BTIST &l BN Udh BTl BT 30,000 FUY AT 3R fierd §, 39&
TR & {10, IHBT B B BAX & oY, O 3BT BRIST SSHT IIRTI 395 T F ardiar
WﬂT‘g{, through the House, that all Members should also take interest in such programmes. S
initiative TR®BR 7 foraT 8, SHBT TTH STHR BAR AERT SOTU 31K T H $HBT SATST I SATGT
TR BT, QAT H AT Rl 1 HEISd, 98 A Aole Y &, GHY B 811 &I gois 4 4 Saral
PO T8I HEl AT gl § ST TR HEI [ a1t AR Foigid, S A7 qei 1 g €,
JTh] T 4 I §Y 89 AT HaHd IoTG|

7t T FAR A: TR, TP FelRI b b3 B

MR. CHAIRMAN: No clarifications, please.

MEMBER SWORN
Shri George Fernandes (Bihar)
MR. CHAIRMAN: The House stands adjourned for lunch till 2.30 p.m.

The House then adjourned for lunch at thirty-six minutes past
one of the clock.

The House re-assembled after lunch at thirty-one minutes past
two of the clock,

[THE VICE-CHAIRMAN (PROF. P.J. KURIEN) in the Chair.]

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Reply to the discussion on the working of
the Ministry of Environment and Forests.
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SHRI SHREEGOPAL VYAS (Chhattisgarh): Sir, | want to ... (Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | will allow you after the Minister’s reply.

...(Interruptions)...
SHRIMATI BRINDA KARAT (West Bengal): Sir, | also want to ask. ... (Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You will also be allowed after the Minister’s
reply. Then it will be easier for you to ask questions. ...(Interruptions)... We have already
announced yesterday that discussion is over. Let us not violate the practice. | will allow both of

you.

DISCUSSION ON WORKING OF THE MINISTRY OF
ENVIRONMENT AND FORESTS

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND FORESTS
(SHRI JAIRAM RAMESH): Mr. Vice-Chairman, Sir, yesterday we had a long discussion for
about four hours in which twenty Members of Parliament participated. In the discussion many
Members of Parliament made very pointed and practical suggestions. $© el | 989 Bl
aTeATfcTe 3iR HIplTe efteaIv o= BT YT fhar 8, § SHHT Wt STd1d M1 Let me confine

myself to some of the main points that were made yesterday. | have taken detailed notes, and |

will be responding to each of the Members of Parliament individually because they raised a lot of
specific issues. From the four hours of discussion, | was able to cull out nine big issues cutting
across the party lines that came forward as relating to the functioning of the Ministry of
Environment and Forests. The first issue relates to the Budget 2009-10 of this year. The second
issue relates to environment in which questions on pollution, environmental appraisal, coastal
zone, wetlands, rivers, lakes, the Ganga and the Yamuna were raised. The third issue relates to
forestry where issues relating to CAMPA, tribal rights bill, forests management, timber mafias
and so on and so forth were raised. The fourth issue relates to climate change. The fifth issue
relates to the wildlife protection and wildlife management. The sixth major issue on which many
hon. Members spoke about relates to Himalayan glaciers and what is happening to our water
security on account of the developments in the Himalayan glaciers. The seventh issue relates to
the role of judiciary in environmental management. My colleague from Goa said that only 25 per
cent | have control over what | do and 75 per cent is that of the judiciary. The eighth issue relates
to environmental awareness and education and how to spread environmental awareness and
education. Finally, there were a large number of State level issues. Hon. Members talked about
patthar pradushan in Uttar Pradesh. Out of twenty Members of Parliament, four were from

Orissa.

The single largest contingent yesterday was from Orissa. They raised questions on illegal
mining. There were some Members from Tamil Nadu who raised the questions on elephant and

the protection of the Tiger Reserves in Tamil Nadu. There were questions on Bhopal. What is
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